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post-sale services by the agents, non­
receipt or over-looking of premium 
notices and operational difficulties 
faced by the policy-holders.

The steps taken by the LIC to pre­
vent lapses and to effect revival of 
lapsed policies include the following:—

(i) The qualitative aspect of busi­
ness is impressed upon the field 
force. With a view to improving the 
quality of post-sale services, the 
L ie  gives due training to its agents.

(ii) The lapse experience of the 
agents working under a Develop­
ment Officer is taking into account 
while considering his confirmation 
or promotion.

(iii) Before issuing a new policy, 
the LIC insists that any previous 
policy which lapsed during the pre­
ceding 3 years is revived first.
(iv ) To effect revivals, facilities 

*re provided for payment of arrears 
of premiums in easy instalments. 
The revival procedure is reviewed 
from time to time and simplifications 
introduced therein. Moreover special 
revival drives are launched when the 
revival requirements are relaxed.

(v ) Collection facilities are eons~ 
tantly reviewed and improved.
(vi) Publicity is undertaken to 

educate the insuring public about 
the need to keep the policies in 
force and instil in them greater 
insurance consciousness.
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^  wtr fcrnn *nn  ̂ ;
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Change in Rules Re: Marriage of Air 
Hostesses

673. DR. BALDEV PRAKASH: 
Will the Minister of TOURISM AND 
CIVIL A NATION be pleased to state:

(a) whether it is fact that Govern­
ment changed the rules regarding 
marriage of air hostesses and allowed 
them to marry during their service; 
and

(b) is it a fact that some air hos­
tesses who married after relaxation of 
marriage rules were forced to quit 
service?

THE MINISTER OF TOURISM 
AND CIVIL AVIATION (SHRI 
PURUSHOTTAM KAUSHIK): (a) Yes 
Sir.

(b) No, Sir.

Income Tax Raids

674. SHRI ISHWAR CHAUDHRY:
SHRI M. KALYANASUNDA- 

RAM:
SHRI JANARDHANA POO- 

JARY:
Will the DEPUTY PRIME MINIS­

TER AND MINISTER OF FINANCE 
be pleased to state:

(a) whether it is a fact that a 
number of raids by the Income Tax
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authorities have been made in the 
country during last four months; and

(b) if so, the details of these busi­
nessmen as well ’as others and the 
names of the items seized along with 
their cost?

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE 
(SHRI ZULFIQUARULLAH): (a)
Yes, Sir.

(b) It will take considerable time 
and energy to compile details of each 
item of asset seized and ascertain its 
cost from its owners. The names of 
persons whose premises had been sear­
ched and from whom seizures had 
been affected will, however, be col­
lected and laid on the Table of the 
House, with the aggregate value of 
the seizures in each case.
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Price® of Gold quoted in Bombay

676. SHRI N. KALYANASUNDA- 
RAM: Will the DEPUTY PRIME 
MINISTER AND MINISTER OF 
FINANCE be pleased to state:

(a) the maximum and minimum 
prices of gold quoted in Bombay in 
the months of November and Decem­
ber, 1978 and January, 1979 and the 
prevailing price of gold in February, 
1979; and

(b) comparative international price 
of gold during the above period?

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE 
(SHRI SATISH AGRAW AL): (a)
and (b). The required information is 
furnished below:

Maximum London Minimum London 
pricc at price prr pricc at pricr per
Bombay 

per jogms. 
during the 
months

10 gms. Bombay 10 gms 
on that per lOgirw. on that 

date during the date

November, 1978 

December, 1978 . 

January, 1979 .

Rs.
870

( 1- 1 1 -78)
850

(28- 12-70)

(3>-«-79)

month

R«. Rs. Rs.
601 8 io 

(3-11 -78 )
57°
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(7- 12-78)
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(1-1-79)

59*




